
H H U
(HrGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO.HC.V[-su 1997/ 0/1

Shri Kaushik Kumar Sharma,

It.Registrar (Vigilance),

Gauhati High Court,
Guwahati,

Shri P.K. Bora,
District & Sessions Judge,

Darrang, N'langaldai, tA
Dated Guwahati, the 2D november, ZO21

Casual leave with station leave permission'

Your letter No. Dl(D) 4869 dtd. ll '11'2021'

in your absence

Yours faithfully,

ELL

JT.REGISTRAR (VIGILANCE)

Memo No.Hc.vu-s LlsT t lo +( lA, dated LO'\l'ZoLl
Copy to:

The Project Manager, Gauhati High Court'

With reference to the above, I am directed to inform you that your prayer for

casual leave on 20.11'2021 along with permission to leave station' with your official

,"ii"", 
"i vort o-n cost, from the eve;ing of 18'11'2021 (after c-ourt hours) till the

.;i;; J 22,LL.2ozL (before court hours), has been granted The Addl District &

Sessions-Judge, FTC, Darrang, l4angaldai, and in his absence' the Civil-Judge & Assistant

S"rrion, :uage, Darrang, lvlangaldai, in his absence, the chief ludicial l4agistrate' Darrang'

l4"ng;[ui, in h", uUt"nce, the in charge of CJlvl shalll remain in charge of your Court and office

A
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To,

Ref:-

Sir,

Sub
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